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Will the Minister of AGRICULTURE be pleased to state:

(a) whether the Government proposes to grant autonomous status to cooperative societies in the country; 

(b) if so, the details thereof and the steps taken by the Government in this regard; and 

(c) the time by which a final decision is likely to be taken by the Government in this regard?

Answer

MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN THE MINISTRY OF CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS) 

(a) to (c): `Cooperative Societies` is a State subject under Entry 32 of the Second List of the Seventh Schedule of the Constitution of
India. Under this entry, the State Governments have enacted their respective State Cooperatives Societies Acts. To ensure the
democratic, autonomous and professional functioning of cooperatives, Government has decided to amend the Constitution. The
proposed amendment to the Constitution, for the purpose, addresses the key issues for empowerment of the cooperatives through
their voluntary formation, autonomous functioning, democratic control and professional management. 
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